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Mr. Speaker: 1 will find out
inform him.

and

11:19 hrs

JAWAHARLAL NEHRU UNIVER-
SITY BILL—Contd.

Mr. Speaker: The House will now
resume further consideration of the
following motion moved by Shri
Bhakt Darshan on the 20th Septem-
ber, 1865, namely: -

“That this House concurs in the
recommendation of Rajya Sabha
that the House do join in the
Joint Committee of the Houses
on the Bill to establish and incor-
porate a university in Delhi,
made in the motion adopted by
Rajya Sabha at its sitting held
on the 1st September, 1965 and
communicated to this House on
the 3rd September, 1965 and re-
solves that the following 20
members of Lok Sabha be nomi-
nated to serve on the said Joint
Committee, namely: —

Shri B. Anjanappa, Shri Frank
Anthony, Chaudhury Brahm Per-
kash, Shrimati Kamala Chau-
dhuri, Raja P. C. Deo Bhanj, Shri
Shiv Charan Gupta, Shri Hem
Barua, Pandit Jwala Prasad
Jyotishi, Shri Lahri Singh, Shri
Bakar Ali Mirza, Shri F. H.
Mohsin, Shri H. N. Mukerjee,
Shri V. T. Patiik, Shri N. G.
Ranga, Shrimati Renuka Ray,
Shrimati Jayaben Shah, Shri
M. P, Swamy, Shri Amar Nath
Vidvalankar, Shri Bhishma
Prasad Yadava, and the Mover".

‘Cut of 3 hours allotted, 2 hours and
35 minutes have been avalled of and
only 25 minutes remain. Shri D. C.
Sharma may continue his speech.

Shri D. €. Sharma (Gurdaspur):
Sir, as | said yesterday, this univer-
sity which is going to be like any
other residential university run by
the Central Government cannot arro-
gute to ifself the name of Pandit
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Jawaharlal Nehru, for it is going to
make no contribution to those fields
which Pandit Jawaharlal Nehru held
very dear to his heart like flelds of
internationalism, peace, cultural uni-
ty of India, scientific approach to life,
etc. It is not going to do anything of
that kind. Tt js only going to be a
multiplication of the departments
which are already existing in Delhi
University. It will be a poor copy
of the Delhi University. It was said
that it will be another Essex Univer-
sity. 1 do not know why people
talk of the Essex University without
knowing it. India will require ano-
ther 20 years to establish such a uni-
versity, where no lectures are deli-
vered, where teachers specialise more
in social contacts than in any other
kind of thinz. I think in Jndia you
cannot have a university which does
not have any lecturers or lectures and
all that kind of thing.

Now, | do not understand why this
university is being established in the
waste land of New Delhi where most-
ly hollow men live, where mostly
those people live who are social clim-
bers, political climbers and climbers
of all kinds. Pandit Jawaharlal
Nehru held the Ganges very dear and
in the very last testament and will he
paid very glowing tributes to the river
Ganges, to the sanctifying, purifying
and consecrating power of the river
Ganges. 1 feel, Sir, in the fitness of
things this university should have been
established somewhere on the banks
of the Ganges so that the cultural
flow of the Ganges should have ming-
led with the cultural unity which
Pandit Nehru preached. Unfortu-
nately, it has been decided to estab-
lish it only here so that there should
be nothing of the kind,

At the same time, 1 want to ask
one thing. Pandit Nehru wanted his
ashes to be sprinkled over the fields
of India. Where shall we find fields
in New Delhi? We shall find only
plots, flats and mushroom growths.
T think this university is going to do
the utmost damage to the essential
spirit—political, economic, cultural
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and international—for which Pandit
Nehru stood.

Again, this university is going to
have a study of medicine also. But
the Maulana Abul Kalam Azad Medi-
cal College will not be under its
jurisdiction. Maulana Azad snd
Pandit Nehru were the best of
friends. Now the Government does
not want even this college which is
established in the memory of Mau-
lana Azad to be tagged on to this
university. What a travesty of facts;
What g geing down of the standards
of life in this country!

Also, I find that a Pro-Vice-Chan-
cellor is to be appointed. 1 may tell
you, most of the troubles in residen-
tial universities have arisen from
Pro-Vice-Chancellors.  These Pro-
Vice-Chancellors have been the banc
of the Chancellors and Vice-Chancel-
lors and they have been creating all
the troubles. 1 do not want to refer
to the universities which are there.
Here we are asking for trouble again
by appointing & Pro-Vice-Chancellor.
We are asking the Pro-Vice-Chancel-
jor to come so that the Campus in
the university will be 3 hotbed of in-
trigues. a place where all kinds of
schemers will po on creating  trou-
ble (Interruptiong.

This university is going to be a
university which will have nothing
but nominated members. Ewverybody
will be nominated. They will all be
ji hazuris of the Government. There-
fore, 1 would say that at least some
form of election should have been
introduced. The annual report  of
this university will not also come be-
fore the Parliamént. Sir, this uni-
versity is belng established in the
name of one of the greatest Indians
that modern India has produced, and
we will not be allowed to have a look
at the annual reports, Again, 1
would say, this arrangement of nomi-
nation which has been brought in has
been overdune. 1 feel that this will
work to the detriment of the univer-
sity. Pandit Nehru was a  great
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stabilising democracy in many count-
ries of the world. But in the univer-
sity that is being established in the
name of that great democrat the ele-
ment of election has been ruled out.
This means if you want to have a
university in the memory of a great
democrat you must bid farewell to
democracy.

This is the logic which has been
pursued in this Bill. Therefore, this
Bill does not do justice to the memo-

of our great leader, Pandit Jawa-
barlal Nehru, 1 would have wel-
comed this Bill if they had called it
the New Delhi University Bill. I
would not have minded that; but I do
not want that they should associate
the name of that grest Indian with
this University Bill which does not
make any departure from what  is
happening in India today and whose
very language is no departure from
any university legislation today. I
think. some of the unwholesome pro-
visions of the Acts of other univer-
sities have been incorporated in it
and we have got thiz Bill for our
approval. Therefore, 1 would say to
the hon. Minister that he should with-
draw this Bill or he should call it
only the New Delhi University Bill
and we should have the Jawaharlal
University in some other way, in
some other place in some other form
and in some other environment.

Dr, Chandrabham Bingh (Bilaspur):
Mr. Speaker, Sir, I had no intention
of taking part in this debate but afier
hearing the hon. Deputy Education
Minister, ...

Mr. Speaker: Then, have I called
him by mistake?
Dr Chandrabhan Bingh: 1 am

coming to the point. 1 am grateful
to you for giving me the time.

This university with the name of
Jawaharlalji associated with it has got
to be something unusual My mind
goes back to the historical aspect of
the development of universities In
this country and, naturally, we think
about the Saddler Commission ap-

inted for Calcutta University and

democrat who stablilised d y in

India He was also responsible for

other commissions headed by Naren-
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dra Devji, Dr. Radhakrishnan, Dr.
Mudaliar and a few others, We ex-
pecled that something new will come
but  what has emerged is this:
&RT €7t qmr g7aT
Originally, there wag the idea of a
residential university and then of an
affiliating university, This is the re-
petition of the same old thing—resi-
dential and affiliating. It ls old wine
in an old bottle with only a new
label. [ feel that this important uni-
versity must in some important points
be fitting to the name of Jawaharlalji.
Our experience of universities in
Uttar Pradesh, of some Central uni-
versities and of a few others in States
like Orissa, Bihar, Madras and others
is not at all happy. In spite of this
what is being done is that the same
pattern has been repcated in the
name of this great leader of ours, one
of the best in the world. We should
do something more. ‘Those who have
brought forward this Bill have been
moving in the same narrow groove.

If we examine the great capitals of
the world—London, New York etc.—
full of wealth and material conglo-
meration of acientific advancement
with degeneration of appreciation of
higher values of life with consequent

misery and unhappiness our mind
naturally goes back to our
ancient cultural heritage of

spiritual attainment of the sages and
rishis of the past. [ fee]l that we have
got to think of something new. Our
rigshis in the past had, what was
known as feeg zftz (divya drishti)
the knowledge of the past, present
and future and the whole world at
the command of the seen. This i»
not & myth. The anatomist, the phy=
giologist, the neurologist, in spite of
their electron microscopes and radio-
isotopes have not been able to fa-
thom this mystery of memory, the
sixth sense and supernatural powers.
How it works, it is still an enlgma. I
teel that this has not been stressed
in our mundane desire to have ordi-
pnary creature comforts which Is
oatural.
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May I suggest that this universily
should have its sole aim to probe in-
to this matler—the myslery of the
grey matter of the brain with its
innumeruble connections and any
amount of activities—which remains
a mystery. The investigation of this
in all its scientific manilestation
shou!d be the concern of this univer-
sity. This is g very important matter.
May I suggest further that jt should
be a rural university, moved away
from the big cities. The problems of
Delhi can be solved by many other
ways and they should be solved, Let
us chalk out a new path worthy of
the name of Jawaharlalji and explore
the above possibility which may bring
enduring peace and happiness—the
dire need of the warring world.

I hope that the Joint Committee
composed of eminent educationiste
will examine this very aspect and
will not try to repeat the type of uni-
verzities we have got at the moment.
I feel that this is a very important
point. When you want to associate
the name of Panditji with this Uni-
versity, let us break new ground. The
University, as it is, is of the same old
type and is not going to serve the
real purpose. I know there may be
some difficulties of all sorts but those
difficulties can be solved. If you
want to associale the name of the
great man, Shri Jawaharlal Nehru,
let us break new ground and not to
go on dotted lines.

I hope all this which I have men-
tioned will be borne in mind by the
Joint Committee and, with that ex-
pectation, I commend the Bill for the
acceptance of the House.

Shri Sham Lal Saraf (Jammu and
Kashmir): Mr, Speaker, Sir, T will
not try to repeat the arguments that
were put forth by the friends who
have preceded me. But while wel-
coming the Bill, 1T would like to place
a few points before the hon. Minister
towards which, I hope, the Joint
Committee will pay its attention.

It will be a unique thing for this
eapital of ours to set up this Univer-
sity, especially when the country s
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free.
free

Naturally, therefore, in this
atmosphere, free thinking and
free hand that the Government
and the educationists have, let
them build a University, the character
and the content of which will be befit-
ting indeed in the name of the great
man, Pandit Jawaharlal Nehru. May
I submit let there be an effort made
to keep this University immune from
all adverse influences that are today
prevalent in our educational system
and in most of our Universities?

Firstly, let the builders of this Uni-
versity know beforchand as to what
sort of accommodation this University
should have. It should have proper
accommodation and it should be fully-
equipped. The ratio of the teacher
and the taught should be thought of
beforehand. Let not this University
be converted into another congestion
unit adding to the number of such
congestion units that we nowadays
find in our universities.

Secondly, the teachers who are
selected for this University should be
aof the highest order available in the
country.

So far ag the admissions are con-
cerncd, let the Ministry of Education
pay its attention to the proper way
of admissions. Firsy of all, let a pure
scademic atmosphere prevail in the
University with no political pressures.
no linguistic pressures and no pres-
sures of any kind. This should be the
ideal University as far as the admis-
sion of quality gtudents is concerned. It
should be linked up with one other
important thing. Unless the Univer-
wity is supplied with the quality pro-
duct from the schools, from the edu-
cational institutions Jower below, they
will not be able to have the quality
which a!l of us want. 1 think the
Fducation Commission that has been
set up might be going into it 1 per-
ronally feel that, while the streams
meet in a confluence, as far as edu-
rationa]l streams are concerned, they
<hoinld separate from the mailn stream
and not to meet in a confluence there-
by creating a sort of congestion once
again. In a free country, when so
much is said about education, nothing
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can happen unless the people are
educated fully. Naturally, peuple

will take to education. But let gur
education take such a turn at proper
levels, at the elementary stage, at the
higher secondary stage and even at
the university stage, that the streams
get out and get established in the
country in different walks of life.

Again, this University should have
enough  opportunities and facilities
for taking to research in different
subjects for teaching and for jis pro-
pagation. Two or threp things will
be necessary. Now that the name of
the late Prime Minister is being nsso-
ciated with this University, it will be
VETY Very necessary o do these things,
as has been pointed out by several
hon. Members.

Number one on the home front is
the ideal of maintaining integrity and
unity of the country; the talented
boys from all over the country, Irres-
pective of class, creed or colour, should
have the opportunity of receiving edu-
cation in this University. Secondly.
as has been pointed out yesterday, it
is not possible to introduce all the
languages that are spoken in the
world, but some of the prominent
language: should certainly be intro-
duced; chairs should be established in
the name of those languages. Then
opportunities should be crented for
foreign students, particularly for those
who might be interested in indology
and our culture and they should be
given preference while being admitted.
As 1 understand, it is going to be a
regidential university . . .

An hon. Member: It is not.

The Deputy Minister ln the Minks-
try of Education (S8hri Bhakt Darshan):
It will be a teaching and afliating
one,

Shri Sham Lal Baraf; Ag far as ad-
mitting foreign students for the sub-
jevts which will be determined pre-
viously lis concerned, the University
has to make the necessary arrange—
men's for their study as we!l as  for
providing proper residential facili-
ties for them, mo that they are lnoked
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after properly. This will also be in
keeping with the thinking and prea-
ching of late Jawaharlal. I hope that
the Joint Commitlee, to be set up,
will look into this.

I have one or two more points to
make. Today not only the admission
is faulty, but the appointment of
teachers in the universities is also
very faulty. Steps should, therefore,
be tdken to see that only the best
men, based purely on merit, are
selected and that pulls and pressures
from any side are not allowed to
operate. As far as the ratio belween
the teacher and the taught is concern-
ed, it should be maintained right from
the beginning and that will create the
ideal conditions.

With these observations [ support
this Bill.

Shry Khadilkar (Khed): I regret I
cannot lend my gupport to the Bill for
eslablishment of a Jawsharlal Nehru
University that has been brought be-
fore this House. In the form in which
i{ has been proposed to establish this
University, we are not doing any
honour to the great departed leader
of this country and perhaps, in some
measure, of the world. I have also
some contact with Universities and 1
represent this House in the Vishva
Bharati University. One evening
after  convocation—Pandit]i used to
visit the University at the time of
convocation—I had a conversation
with Panditjl which 1 remember very
distinctly because I was sadly disap-
pointed at the prevailing atmosphere
in that great seat of learning estab-
lished with high ideals by Rabindra-
nath Tagore. It has now come down
to an almost deadening level with
other Universities; it has nothing uni-
que about it. Therefore, while discus-
sing T mentioned gs to what was going
to happen to the academic life of this
sountry, in & free demoeracy like ours.
Thet 18 the rhain question. Today 1
find almost a uniformitv in the levels
of our academic life. where intrigues
and other petty politics are govern-
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ing the atmosphere. Another factor
in this country, a country with 14 or
15 languageg and every language with
a different background of culiure, is
that a narrow regional or parochial
atmosphere is prevailing. How are
we going to overcome this atmos-
pPhere? 1 would appeal to the Edu-
cation Ministry and the Education
Minister to withdraw this measure.
This House should resist from lending
Panditji's name to this University
simply because there was the ques-
tion of establishment of a new Uni-
versity in Delhi to meet the needs.
The dividing line is going to be Aj-
merl Gate. Why not call this Uni-
versity the Ajmeri Gate University? I
think that would be a fitting name for
this university. Why do I say so® 1
say this ‘because you are going to
affiliate about seventeen to eighteen
colleges to this university, and that
is going to be done in the normal and
usual course, and it is going to be an
affiliating university holding exami-
nations and giving degrees which are

passports for employment; beyond
that, there would be nothing else
there,

8hr{ Sham Lal Saraf: Did my hon.
friend hear the hon. Deputy Minister
yesterday?

Shri Khadilkar: I have not heard
him. But I have gone fhrough the
Bill and T find that there is very lttle
scope for improvement at the Joimt
Committee level. You can only dot
the i's and cross the t's in the Joint
Committee, and you can do nothing
beyond that, because the wery con-
ception is wrong.

I think the Education Ministry was
considering for some years how to
meet the growing needs of the students
of this city and they had almost made
up their mind to establish a second
university in Delhi, and they came to
the conclusion after Panditji's death
that his name might be associated
with this university which in my opl-
nion is not going to be a high seat of
learning at all, because it will be =



671s Jawaharlal Nehru BHADRA 30,

seat where degrees will be distributed
at the stipulated time and students
will be admitted to the degrees. [
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When all is said and done in  this
country, we have seen during the

question Hour what happens between

do not want to say anything t
that, because the people <{rom the
lower strata for that matter all sorts
of students, are coming up for degrees
and degrees are passports for employ-
ment and so some provision should be
made for that purpose. But why
associate the name of Panditji with
this? That Is my first objection,

My second objection is this, Since
this university is going to be a Cen-
tral University, no other Central unl-
versity will come up in his name,
If we really want to have a university
or seat of learning to commemorate
Panditji and his ideals, then we should
have an institution dedicated to those
ideals. For instance, there ig the
School of Internmational Studles,
which has been granted the gtatus of
a university, That was one fleld
where Panditjl Tunctioned with some
ideals, particularly in regard to in-
ternational relations and other things.
But first of all, I would submit that
Government will have to make up
their mind as to what type of univer-
sity they really want

My view is that the time has now
come when we must break fresh
ground. The old university pattern
has to be altered, and the Centre
should particularly provide some
guidance in this matter. I have seen
what is happening in Shantiniketan.
1 have seen what is happening in
Banaras Hindu University and Aligarh
Muslim University. As regards what
ig bappening in Delhi, we are too
close to it and so we do not know the
position fully, but some bureaucratic
role is prevailing there, 5o far as I
EI'IGI" because 1 keep I.n touch with
every university through the students
or gome teachers.

1 want that there should be a uni-
versity in this country which would
be a post-graduate un!wrslty and
whith would commemorate Panditjl
mg his ideals Some special attempt
should be made in that direction.

regi and regi and belween lan-
guage and language. This |5 a problem
which we cannot just bypass, After
the formation of linguistic States.
every State hag assuméd a new perso-
nality. If we want to overcome these
local and regiona] feelings, then we
must have an all India instituie of
Indian languages in the campus of the
Nehru University. This is the second
idea that T would like to sponsor and
r very phatically on  this
occasion,

We in this country are very fortu-
nate in one respect. Though we arc
engaged in & war with Pakistan, there
are no communal riots in this country.
That goes to show that in this time of
erisis, thi: country has shown fits
mettle regarding its convietion about
communal harmony, There was some
small incident in Poona when I went
back, bul not a single Muslim was
touched, not a Muslim was even haras-
sed, and the Hindus provided them
with sheller and food. 1 was very
glad to find that  Whatever appear-
ed in the press was not correct, That
wog o grent salisfaction to me. To
preserve that atmosphere what are we
going to do?

Let us have a very clear concep-
tion in regard to this matter, The
Banaras Hindu University represents
a certain communal aspect, because
the word ‘Hindu' is associated with it;
the Aligarth Muslim University re-
presents g certain other aspect. be-
cause fhe word Muslim' Is attached
to it. Therefore, in this university &
certain cosmopolitan and all-embra-
cive atmosphere of teaching is called
for.

In this country, after freedom, Pan-
dit}i alone gave us a néw ideal, a
certain scientific approach to life and
other prob'ems. Once, quoting Vino-
baji, he sald What we need is gcience
and spirituality, that Is, vijinana and
adhyatma? He presided over all
the Science Congresses. In regard lo
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science also we know that in  this
modern world, science iy being mis-
used as all of us know. A  great
scientist like Oppenheimer came from
science to philosophy. There are also
other scientists Jike Berna] and others
who are thinking in terms of the
science of science, There is a sort of
symposium which has been published,
wherein all the great scientists of the
world have reached a stage of philo-
sophic development; they have come
from the scientific to the philosophie
leve] now and are arguing on this
plane,

1 would like this institution in this
country in the name of Nehru to up-
grade sclence from this background to
the level of a philosophy. Therefore,
1 would plead with the Minister to
withdraw this measure. Do mot
degrade so early Panditji's name by
proceeding with thigy Bill as it is and
essociating  his name with it. To the
last 1 am going to resist it. I would
make this appeal to the Education
Minister and the Education Ministry
who have rubber-stamped it =as
“Nehru University Bill' because the
Bill was ready and they wanted to
yroceed with it

There are so many other bad fea-
tures, There js going to be a corres-
pondence course. There is golng to &
Pro Vice-Chancellor, one or more.
All  these things are incorporated in
this Bill. For heaven's sake, this
House, if it cherishes Panditji's
memory which s going to provide
some inspiration for the future gene-
rations, must throw out this measure
ance and for all,

ot Ferg ey Fergg (Trowrge ) : werw
werea, ot A qF et & Forr wmt
Y @En ¥ WA oM £ M@ AQ
feepe wdwa & e orgt o e o w1
ot AT AT TEE A9 56 fave
wawm g wifgy 1 & sFA e F
“wgr a1, ofew of faww Wi weamw
w A v wigy 4 afe w
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w&re & frar worslT @R wfgr
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Shri Bhakt Darsham: 1 am

thankful to the hon. Members, who
have taken part in this discussion. It
is spparent that an overwhelming
majority of the Members of this
House have supported the principle
underlying this Bill, though about
details there can always be honest
differences of opinion, Only a few
Members have struck a discordant
note and 1 will try to deal with their
argumentg later on, [ must assure
the Members that verbatim records of
the speeches will be circulated to all
the members of the Joint Committee,
who, 1 am sure will give their earnest
consideration to the suggestions made
by hon. Members in the course of this
discussion.

12.09 hrs.
[Mr. DepuTy-SpEAKER in the Chair].

1 may, however, deal with a few of
the importunt points raised during this
discussion, About the necessity of
a second university in Delhi, I am
Elad that all had supported this idea.
1 am thankful for this unanimous
support.

Regarding the name, 1 admit that
the Ministry is taking a very heavy
responsibility on its shoulders by as-
sociating the name of Shri Nehru with
this University. 1 admit, Sir, that it
wil] not add to the name or fame of
Shri Nehru, but it wil] add to the im-
portance and the prestige and the res-
ponsibilities of this university itself.
It wil] therefore be our earnest en-
deavour to live up tothose high ideals
and principles for which Shri Nehru
worked and laboured throughout his
life, As was pointed out by me in
my preliminary remarks, it will not
be a mere replica of the present uni-
versities in this country It must try to
achieve much higher standards in
academic fields

Jawaharlal Nehru SEPTEMBER 21, 1965
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Here, 1 may point out one thing It
was argued by some Members rather
very vehemently that the Bill does not
reflect the ideology and ideals of the
late Prime Minister after whom it is
to be named. It is not quite correct
Some of the ideas on which our late
Prime Minister had laid great stress
during his lifetime have been imcor-
porated in the Bill, For instance,
science and  technology should be
developed as much as possible; mide
by side, the development of social
sciences should be given a  special
place; India should not live in isola-
tion, but develop in the context of
world affairs. As a result of these
ideas, it ig intended that the new
university will ont only emphasise the
role of science and technology, but
will also devclop integrated courses
in both science and humanities on the
one hand and advanced specialised
courses in social sciences on the other.
The university will also have strong
departments on foreign affairg inclu=
ding facilities for study of languages,
life angd institutions of different
countries in the world, It may, how-
ever, be emphasised that the Bill
carmot reflect the multiplicity of mca-
demic programmes in any university.
These programmes have to be worked
out, and the university's character will
be known by the way they are imple-
mented.

I may refer to the remark made by
Shri Prabhay Kar, He said thst my
description of the objectives and spe-
cial features of the new university ap-
peared to him to be rather a dream,
and he doubted whether even 10 per
cemt of the targets would be realmed
He will agree with me that all great
and good things start with dreams
but they have to be followed by solid
and concrete action, 1 assure him
that it will be our constant cffort to
work in that direction

1 am grateful to Shri Prabhat K,-.r
for his suggestion that this university
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should invite in large numbers stu-
dents from the Afro-Asian countries.
1 welcome this suggestion, I also
welcome the suggestion of my hon.
friend Shri C. K. Bhattacharyya that
eminent scholarg and scientists from
all partg of the world should be in=
vited to this university, That will
be the new University's endeavour,
among other things, and 1 hope we
will succced in all these dircctions.

Let me now turn to the points made
by Dr. L. M. Singhvi. 1 have always
known him as & man of amiable nature
and genial tempermenti, but yesterday
I was rather surprised at the bitter-
nesg with which he declured that the
Bill was an absolute]y worthless piece
of legislation, which wil] be source
of abiding discredit to the Ministry
of Education. I do not find words
enough to meet these invectives.
I will just try to explain to him and
to other hon. friends here in  the
House that even in my preliminary
remarks, 1 had made it clear that the
Bill has been intentionally kept rather
brief, because we would like to learn
as we grow, His main attack was
that the framing of the statutes has
been left to the Visitor and to  the
Ministry and that was the grgument
of my hon frienq Shri Singhasan
Singh also and of other hon. friends.
If you look at clause 14 of this Bill, it
has been made clear that all statutes
which, in the first instance, will be
framed by the Visitor, will be laid on
the Table of both the Houses of
Parliament, It means that Parlia-
ment will have an opportunity to dis-
cuss them and if they suggest any
changes, we will welcome those ideas.

Shri Sinhasan Bingh: Laying it on
the Table of the House is one thing,
and petting it discussed by  Parlia-
ment is a different thing,  All subsi-
diary lawg are laid on the Table of
the House but they are seldom  dis-
cussed. But when a thing is brought
before the House by the Minister, it is
always discussed.

Shri Bhakt Darshan: [ cannot com-
mit the Ministry at this stage but I
think that this is a suggestion worth
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considering, and in the course of the
sittings of the Joint Committee, they
may consider the suggestion that
these statutes should not only be
placed on the Table of the House but
should also be considered and dis-
cussed in the House. I think that will
meet the grievance of the  hon.
Member,

As regurds the suggestion thap this
university should devote its attention
to the development of Indian langu-
ages, I had alrendy pointed out in my
preliminary remarks thut we propose
to establish @ number of institutes,
and one of them is going to be the
Institute of Indian Languages, There
will be Institutes for African Langu-
ages, Asian Languages, and European
Studies, etc alto, So, 1 think th
suggestion of the House has alvea iy
been accepted.

One passing remark was made by
Dr. Singhvi. He said that Dr. Desh~
mukh had resigned from the commit-
tee appointed for this purpose by the
Ministry. It is not a fact There
were some differences in the beginning
about affiliation of collegeg but when
that problem was solved to the satis-
faction of Dr. Deshmukh lic ogreed to
serve on the commitiee, and he i
continuing as a member of the com-
mittee,

Then I turn to the rcmarks made
by my esteemed friend. Shri D. C.
Sharma, I wag really alarmed, because
he generally appears to be a quiet
scholar, but today he was full of
wvehemence; because he i8 not in the
House now, I do not think-—

Shri Shree Narayan Das (Darbhan-
ga): He {s not a quict but a vocife-
roug scholar,

Dr, M. 8. Aney (Nagpur): Does the
hon, Deputy Minister agree with him
or disagree with him?

Shri Bhakti Darshan: 1 would not
dilate on that point, but I respectfully
submit that 1 disagree with him.
He wanted that the annual report of
the university should be laid o0

- S
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wie Table of the House, My infor-
mation is that the reports of all the
wther Central universities  are not
placed before the House; they are not
luicd on the Table of the House. Be-
cause this is a new suggestion, 1 shall
bhong it to the notice of the hon.
Minister of Education and 1 think it
will be considered and a decision will
be taken about it.

But one sensible thing was said in
the course of his remarks, and that is.
that our education rshould have an
ethical base, He made that remark
yesterday. I may inform him and
other hon, Members of this House that
the Ministry has been working in this
direction,  Some yenrs ago, 8 com-
mittee under the chairmanship of Shri

Sriprakash was  appointed for this
purpose and it submitted a report,
which we referred to the wvarious

State Governments and to the various
universitics. Now, we have taken up
the question of the implementation

of the recommendations of the Sri-
prakash Committee by the various
universities and the State Govern-

ments, and I hope that something will
be done in this connection in the near
future,

Regarding the remarks made by
Shri Khadilkar, that this Bill should
be withdrawn, I think the House will
agree with me that that stage has al-
ready passed. This Bill has already
been accepted in  principle in  the
Rajya Sabha, and even il we with-
draw it from this House, we will have
to withdraw it again from the Rajya
Sabha; they have already agreed to
serve on the Joint Committee; they
have accepted the principle, There-
fore, 1 think that it is too late in the
day to withdraw this Bill

Shri Sinhasyn Singh: His objection
was only to the name of the university.
He wants to change the name of the
university; the name of Shri Jawahar-
lal Nehru is associated with this uni-
versity; he wants to put some other
name. That was his suggestion; it
was not to withdraw the Bill.

Jawaharlal Nehru SEPTEMBER 21, 1966
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Shri Bhakt Darshan: Sir I have al-
ready explained this fundamental
question, We were guing to have a
university for Delhi and the Ministry
thought that if we associate the name
of Shri Jawaharlal Nehru with it that
will serve as a guiding star and make
us rather alert in this direction, and
we may be able to achieve some bet-
ter results. That is the only idea I do
not think I can dilate on any more.

Now, out of 19 hon. Members who
have participated in this discussion,
10 spoke in Hindi, and so I think I
will be permitted to say a few words
in that language also.

Dr. M. S, Aney: He should either
speak in English or in Hindi. As he
has begun in English, let him finish
it with English,

Shri Shinkre (Marmagoa): Several
hon, Members have suggested that
Hindi should be the medium in this
university. The hon. Minister has
not given his reactions to that point

afam s Tl ¥ wwar o &
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ot fomd qearaw a1 ¥u o
forxi & w8 favafrare & fnr &
ATeAq ¥ 9 TF IIET AT | AT A«
AR W § 1 RaT fis wET aeet
1w o gr g ¥ favafrarea &
WTTAT WA & sennA & avaew i
fawy smavqr w4 91 W & 1 quE
WTET WTATWT BT QF ¢ & AEm
wit w1 W wfaw Wi gfesr
a1 gra faim ) owg aw
ATEUH T W §, T BT WA gOm
fr x& wag wo wISTEr W1 wemwen ¥
a1 farenr wnitt w4 wT T R 3W
W & gw A ag Wi €1 3 fF ag
W gy 93 fawrT s 91 g/ qraT
& fis dirm fy 3t wzfiom froté (wearfiew
wfrdzn) g faxr amm oYt a9 ¥
W gk Tt AT ¥ faere w6
i aftfom dar s &1 1 g
™ AEENT U &AW & IswAw el A
wiarqm g frern § 1 quienw
ifsEm 9T W & ursaw &
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w5 % o 9fatm 8§ 39 1T fasre 3rd September, 1965 and resolves

= that the following 20 members of
W E owe | wTosE wEmE AT Lok Sabha be nominated to serve

fawre #Y oman At q& www @ f oA on the said  Joint Commlttee,
W Wl & @ §oow aqne namely: —

AT A AXA T | AR W ¢ Shri B. Anjanappa, Shri Frank
f& W wifaama & g 9 Iw frare Anthony, =Choudhury  Brahm

. A Parkash, Shrimati Kamala Chau-
#m, a7 38 sers ‘ﬂ_"""’ T dhuri, Raja P, C. Dco Bhanj, Shri
w7 femy mar o S o g owr @ Shiv Charan Gupta, Shri Hem
T WOETE 3 Wt FAET mada Barua, Pandit Jwala Prasad

Joyotishi, Shri Lahri Singh, Shri
M °g Gwedt agA A A AN Bakar Al Mirza, Shri F. H.

QY FATO Wit qarel & W1 §e Mohsin, Shri H. N. Mukerjee,

I T Shri V. T. Patel, Shri N G
& m faw w1 e Ranga, Shrimati Renuka Ray,

aft fadm Shrimati Jayaben Shah, Shri M.
P. § . Shri Am th

7T fox ot g fag T qEE Vidy:l:?lfar, Sh: ma;:na 1;:.-

W A & owae fem @ & g sad \'?.udnvn. and Shri Bhakt Dar-

frvare feeret g g fn WX Faardi O

&1 ofd 4@ gan § AT & wfavea The motion was adopted,

¥ @ gu Wit wawfe froeit & g .

wh fag e g T oW waer o o

¢ fs wfter f ra wfwdes, oo 'INDIAN WORKS OF DEFENCE

avt =wT & S, /IO a1, §F AT AL (AMENDMENT) BILL

TeTT W T |

The Deputy Minister in the Minis-
try of Defence (Dr. D. 8, Raju): Sir
Sir, T think I have practically cover- I beg to move:

ed all the important points

““That the Bill further to gmend
. Shri Dajl (Indore}z Having spoken the Indian Works of I;:un“ Act,
in English and Hindi, he must speak 1803, be taken into considera-
in some other third language now! tion”

Shri Bhakt Drashan: I have done
my duty and I hope the House will
support this motion moved by me.

As the House is aware, there are
so many defence installations in the
country belonging to the army, navy

Mr. Deputy-Speaker: The question @nd air force and it is very neces-
is: sary that in certain areas adjoining
these defence works and installations,

“That this House concurs in the should be given protection from the
recommendation of Rajya Sabha security poiny of view and for other
that the House do join in the reasons. So, the original Act of lqos
Joint Committee of the Houses on provides for imposing certain restric-
the Bill to establish amd incorpo- tions on the enjoyment of these lands
vate a university in Delhi, made in by their owners and also for paying
the motion mdopted by Rajya some compensation t0 them.

Sabha at ita sitting held on the
1st Septembpr, 1066 and com- I have come forward with this

municated to this House on the amending Bill becagse the original



